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PAPERS LAID ON THE TABLE

AmmerArr (SmOND AMENDMENT)
Runes, 1978

THE MINISPTER OF TOURISM AND

CIVIL AVIATION (SHRI PURU.
SHOTTAM KAUSHIK): T beg to lxy
on the tadle a copy of the Aireraft
(Séeong Amendment) Rules, 1978
(Hwat ond English verdions) pub-
lished in Notification No. GSR. 10 in
Gawetle of Indig dated the 6th Janu
ury, 1979, under section 14K of the
mm mwm-::
expdinuiory nobe. maea!ht.mm
See -No. LAW4881779Y.
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CHEMICALg AND PHARMACEUTICALy COR-
FonATION oW INvia Lxdtivio, Niw Divag,
rou 1977-78, Exsont or Toasrtls Ans
Saryss Casaow Kaatiers (Ieasection)
Amor, RuLr, 1979 aAND ANNUAL Rx-'
PORTS For 1975-76 aAnp 1976-77 or

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE, CIVIL
SUPPLIEE AND CO-OPERATION
(SHRI ARIF BEG): I beg to lay on
the Table:—

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section
619A of the Companies Act; 1958:—

(i) Review by the Government
on the working of the State Chemi-
calgy wnd Pharmaceuticals Cor-
poration of India Limited New
Delhi for the year 187778,

. (ii) Annua] Report of the State
Chemicals ang Pharmaceuticals
Corporation of India Limited, New
Dethi, for the year 1977-78 along
with the Audited Accourits und the
comments of the Comptroller and
Auditor General thereon. [Placed
in Libarary. See No. LT-4002/79].

(2) A copy of the Export of Ro-
asted ang Salted Cashew Kernels
-(Inspection) Amendment Rules,
1979 (Hindi snd English versions)
published i Notification No. 8.0, 7
in Gazette of India dated the Oth’
Janumry, 1979, ander sub-section (3)
of section 17 of the Export (Quelity
Control and Inspection) Act, 1963
[Placed in Ltb'rary See No LT~
4903/791.

(3) A copy each of the following
papers (Hindi and English versions)
under sub-section (3) of section 22

read wﬂh stib-section (4) of sectidn .
19 of the Tobuceo Board Act, 1975:—

'rohm Beerd leﬂnmam :
for the; yote 1975476
together with Audited Accounts. .



